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FACTUAL AND ACTION TAKEN REPORT
Original Application No. 134 ot 2O22

ln the matter of:

TejasviChandra Applicant

Versus

State of Uttarakhand Respondent

I. BACKGROUND

That, the Hon'ble National Green Tribunal, Principal Bench, New Delhi, in

the matter of O.A. No. 267 of 2022, Tejasvi Chandra Versus State of

Uttarakhand, issued following directions on 21.02.2022:.

.)ofi x)o(

2. ln view of the senbus allegations made in the present lefter

Petition, it would be appropriate to have a factual and action taken

repoft from a Joint Committee comprising of Sfafe PCB, SEIAA and

District Magistrate, Dehradun. The Sfafe PCB will be the Nodal agency

for coordination and compliance. The Joint Commiftee may meet within

four weeks, undeftake sife visifs, look into the grievances of the

applicants and take requisite action by following due process of law.

Factual and action taken repoft may be furnished within two months by

e-mail at judicial-ngt@gov.in preferably in the farm of searchable

PDF/OCR Support PDF and not in the form of lmage PDF.

.xxx. xxx

ln compliance of order passed by the Hon'ble National Green Tribunal,

Principal Bench, New Delhi on dated 26.A4.2000, the Joint Committee

undertaken the inspection of petrol pump on 25.06.2022 Following

offtcials were part of Joint Committee:

i) Shri Surendra Singh, Tehsildar"(Sadar), Dehradun - Representative

of District Magistrate, Dehradun.

ii) Dr. Raj Kumar Chaturvedi, Regional Officer (l/c), UKPCB, Regional

Office, Dehradun.

iii) Shri Rakesh Kandari, Assistant Environment fficer, UKPCB,

Regional Office, Dehradun.
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II. FACTUAL REPORT

Observations of the Joint Committee are as given below:

i) M/S Ravindra Fuel Outlet (owned by Smt. Madhu Kamboj Wo Shri

Ravindra Kamboj, Mothrawala) is situated in the part of Khata No.

01106, Khasra No. 1081 (Ka) (Land area- 0.0710 Hectare),

Mothrawala, Tehsil Sadar, Dehradun.

ii) ln the north direction of said petrol pump, Sierra lnternational School

is situated adjacent to the boundary of petrol pump, however,

distance ftom filling point is 12 meters.

iii) ln the South-East direction, one residential house is situated within

the 40 meters distance of fill poinU dispensing units. Other

commercial activities are also undertaken along the petrol pump.

iv) ln the west, there is an empty plot of Nagar Nigam.

v) Petroleum and Explosives Safety Organization (PESO), Agra has

accorded licence no. P/CC/UC11411185(P498168) dated 30.04.2021

to lndian Oil Corporation Limited for storage of petroleum products

class "A" (20 KL) and class "8" (40 KL) at the said retail outlet.

Copy of Joint lnspection report along with annexures is enclosed as

Annexurc-l.

vi) The Central Pollution Confol Board vide its Office Memorandum

dated 07.01.2020 issued "Guidelines for Setting up of new Petrol

Pumps". As per said guidelines...

H. Siting Cfieria of Retail auflet- as prescnbed by CPCB:

ln case of siting citeia for petrol pumps, new retail outlets shall not

be located within a radial distance of 50 meters (from fill
points/dispensing units/ vent pipe whichever is nearest) form

schoolg hospitals fiA beds and above) and residential areas

designated as per local laws. ln case of constraint in providing 50

meters distance, the retail outlet shall implement additional safety

measures as prescribed by PESO. ln no case, the distance

between new retail outlet from school, hospfa/s (10 beds and

above) and residential area designated as per laws shall be /ess

than 30 meters. No high tension line shallpass over the retailoutlet.

Copy of "Guidelines for Sefting up of new Petrol Pumps" of Central

Pollution Control Board, as amended dated 16.08.2021 is enclosed

as Annexure-2.

Page 3 of 5
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Based on above observations, the Joint Committee found that the
school and residential house are situated with 50 meters radius of
Petrol Pump, namely - tlrs Ravindra Fuel OuUet situated in the part of
Khata No. 01106, Khasra No. 1081 (Ka) (Land area- 0,0710 Hectare),
Mothrawala, Tehsil Sadar, Dehradun. Therefore, said Petrol Pump do
not tulfil the Siting Criteria of Retail Outlet prescribed by the Central

Pollution Control Board.

ilt. CATEGORIZATION OF AUTOiIOBILE FUEL

DISPENSING BY CPGB:

oUTLETS (ONLY

Central Pollution Control Board for the purpose of harmonization of

classification of industrial sectors under Red/Orange/GreenA//hite

categories, has developed the Revised Criteria of Categorization of

lndustrial Sectors under Red/Orange/GreenMhite categories and

issued directions to the all State Pollution Control Boards/Pollution

Control Committees under section 18(1Xb) of the Water (Prevention

and Control of Pollution) Act, 1974 and the Air (Prevention and Control

of Pollution) Act, 1981, vide letter ref. no. B-29O1AESS(CPAy2015-16

dated 07.03.2016, for adoption of the same. As per said classification,

Automobile fuel outlets (only dispensing) is excluded from the Green

Category with following remarks: -

ln view of above, the automobile fuel ouflets (only dispensing)/Petrol

Pumps are exempted from the purview of Consent Management of

State PCB.

SI

No.

Original
Sl No.

lndustry
Sector

Original
Category

Remarks

4 5 Automobile fuel

outlets (only

dispensing)

Green Minor air pollution

due to fugitive

emission during fuel

filling operations.

May be exempted

from the purview of

Consent

Management.

Page. 4of5
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Copy of directions dated 07.03.2016 of the Central Pollution Control

Board along with relevant portion of Revised Criteria of Categorization

of lndustrial Sectors under Red/Orange/Green/ White categories is
enclosed as Annexure-?.

IV. CONCLUSION AND ACTION TAKEN BY UKPCB:

1. As per categorization prescribed by the CPCB, UKPCB has no role in

the process of granting permission for the establishment of petrol

pumps in any location within the State.

2. Based on the observations of the Joint Committee, the Uttarakhand

Pollution Control Board has suggested the Disfict Magistrate Dehradun

vide letter dated 12.07.2022 to cancel the said permissions issued by

the District Magistrate, Dehradun, as per rules. Copy of letter issued on

dated 12.07.2022 is enclosed as Annexurc4.

l\.
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qn*q rt$q afrfr slkr{rr d dfud {d sn+6il qetvzat /zozz ffi rqr r{r{ ffiRrtrus rrer

6 sqe dl

sErfrcil ftr{ro-qr;rfiq @q 6fud oTBE{rr d q}fuf, Td oTr'dqq flgr.-261/zozz ffi qqr eqrl
BRNrEros vq fr qrfu slrtqT ffii-6 26.04.2022 A o,i d dd 

-rerrffi 
d rr.n6' Sqi

{dftftff/^s'adt /$.-1ss-s6z/2022/ 1s1 fui6' 1s.0s.2022 drqfilq ffiftsift, tflE{ d qrio:
ezlst'lTocrBo-Feffi{rF2022, ftqi6 28.0s.2o22 S ergqr6q d uq f, era Ers,, {-rost;', trr1;qrdr,
refi-rqn sEq, trsr{q w qs 6'rqfdq gRT fr{ifi is,oa.zozz o} erfrq ftftmq ftqr qqr t ftftsur S
wqrr sqfurft futrTsr{ TS-

1. at gtq fHa, rrftrEn, truE+ r

z. fr irdqT 6ue:rfr, s6rq6 qqffl"r qfu{<r, BERr€rus r{wr fuiTq e}d, trtrF I

3. fr ftgq 6-kttsr, shftE to qfuq vqm cnrcfu r

4. ruq ffiq trqt{rq vril-q ftErtrur srfto{q (sEtAA), qfflq t .rsq rs gur t r

f{ftT"r d +ttq to vFaq q{il sns-}e, srcn frqr-o1106, q{Rr q-rosra d dTrd o.o71o tEbr
tf ,I-ErRfi ffi qg o.dq qS qPd=fr a=tq, dtprtqrdr Em r{arfu6 g,

1. dffiq s-$ur fr{iT"r dd am omi qa frrqr-g-Boll-01/2019-20-AeM-0809fffi-dr ot.oi.2o2o

d ergwn Siting Criteria of Retail Outlet/Petrol Pumps futTsR t-
"In case of siting criteria for petrol pumps new Retail Outlets shall not be located within a

radial distance of 50 meters (from fill point/dispensing units/vent pipe whichever is neareit
from schools, hospitals (10 beds and above) and residential areas designated as per local laws.

In case of constraints in providing 50 meters distance, the retail outlet shall implement

additional safety measures as prescribed by PESO.In no case the distance between new retail
outlet from schools, hospital (I0 beds and above) and residential area designated as per local

laws shall be less than 30 meters. No high tension line shall pass over the retail outlet."

2. tfra qq d vorqfff d Sierralnternationalschool d qfrw of Ht qxq t q ftfii'r f,q t
(ft rz frfl t I (sHrrrw, earro-r)

3. Efuq-Td ftRn fr Fill Point/Dispensing units t ao fr* a1 E3 d orf,rfd vo etrqr$q qr rpnfuf,

t aw tfla ve d s'nrt em qqsrfuo rrfrfrfuqr riqritm t t so ft* a1 qRft A elf,,fd
qa ettt oil-qr#q qr renfrf, t I

4. qtr{q f{flT it fl-q frrrq or qrfr wtre qerfuc t t

5. +ft rg 6dq tr$ +ft {F+a 6q}q, frR}qrdT, frw srEqt qa, terrg of gtr€?rt ofrTf,

oTfrt{H fto d gnr rrdim' fr€qr-rvu2020/IN002/38/vrK/000005/1505i00005 k{i-fr 0211z020

d aTr Lefter of Intents (t ots) ffi fu?II ror t (Sara-o-z)

6. t-dfuq nen Meo gte{r drrdq (H) A rrio frqr-Plcclvclt4llSs(P498168)fu+io sb,

04.2021 d Am Khasra No. l08l Ka Min Kedarpur Chowk, Mothrowala tN Petroleum Class A-

20.00 KL, Class 8-40.00 KL q-a ffirdr 60.00fL tfrfrrqq ffiplt d q,f derl qEII d $isnur tg
fiJf,k srn tt (t{arr+o-s)

qerfuoZ*iqrfu-o Wd qq 
@-wr q0 10816, drQr0qrdr) ffiq r{Yq ftq=JUT dlg fr1

rnEG-drfl fu{i6 or.o1.2ozo ?Er 3rgqffi{ q-g orft t ott so ftct qRfu f, olrqr$q qFI q qa pffi6
t r ftfte+or onsrT erFtq enqr{qr o.rffi tg siq-m}s-{pf vrw u-go t t

k*r ftfq frE)
n-ofiaqr (sE{),

t6',r{q
(varorrafoufu+<r)
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qr{il s{6'R
Government of lndia

ErBrw sfussfrqdTrmq
Ministry of Gommerce & lndustry

,, tflftnr{ a?fi ffiro U{qnrirrdq frS)
Petroleum & Explosives Safetv Orqanisation (pESO)

63/4, g-frFr, E-rwr ilfr, t--{rf,q f$.fr.ofr. srrdEu, Tiqq;+s
0|TTRI- 282002

63/4, A-Wing , llnd floor, Kendralaya (GGO Complex), Sanjay Place,
Agra - 282002

E-mail : jtcceagra@explosives.gov. in

Phone/Fax No : 0562 - 2523244,2523266

€Ury no. : PtCCtUCl1Alrl85 (P498168)

eqTfr
lTo,

M/s. lndian Oil Corporation Limited,
DEHRADUN DIVISIONAL OFFICE,,
25, NIMBUWALA, GARHI CANTI
Dehradun,
Dehradun,
Taluka: Dehradun,
District: DEHRADUN,
State: Uttarakhand
PIN:248003

Khasra No, 1081 KA MlN, RO AT B/W KEDARPUR CHOWK TO MOTHROWALA POST OFFICE ON
MOTHROWALA ROAD, KHASRA NO. 1081 KA M!N, VILL. MOTHRO WALA, TEHSIL- DEHRADUN, DIST-
DEHRADUN, MOTHROWALA, Dehradun, Taluka: Dehradun, District: DEHRADUN, State: Uttarakhand,
plN: 248001 d tafrqqEf A,g Retait ouuet I

Petroleum Class A,B Retail Outlet at Khasra No, 1081 K,A MlN, RO AT BMI KEDARPUR CHOWK TO

MOTHROWALA POST OFFICE ON MOTHROWALA ROAD, KHASRA NO. 1081 KA MIN, VILL. MOTHRO
WALA, TEHSIL- DEHRADUN, DIST- DEHRADUN, MOTHROWALA, Dehradun, Taluka: Dehradun,
District: DEHRADUN, State: Uttarakhand, PIN: 248001

qfr-6q

/Si(s),

gqqr ofiqh qr{ FqiCF. otN783018 F{i-fi 22t04t20216-r 3fffrm-{ of I

Please refer to your letter No. O1N783018 dated 2210412021

Esqrf,rfa tad qq fr ffiRro Eehqc q-at & Eif aqi qrdr &' qgT{ur }. frq Hfrqq ftqs, zooz b o{rft{
qi{6q- xrvidtr-daqrfr{is' sttiztzozsro?E er{-dRtiurT ptccuctl4/1r8s (p4e8168)furio
3oto4t2021rs;rrfrB r

Licence No. P/GC/UC 11411185 (P498168) dated 30/04/2021 granted in Form XIV under the Petroleum Rules,
2002 and valid till 3111212025 for the storage of the following kind and quantities of Petroleum at the subject
petrol pump is forwarded herewith.

<o/o' - - -Yo> <o/o -'-'o/o> <o/o' -' -yo>

Lafrqq E-l B-flq /Description of Petroleum
fr;c)-ffiifr crE-f,Eil errdr
/Quantity licenced in KL

Fi-o /Dated : 3oto4l2oz1

a{ m AB frfrfrun /Petroleum Class A in bulk

Petroleum Class A, otherwise than in bulk

srf eqfqEAfrqq/Petroleum class B in bulk

Petroleum Class B, othenryise than in bulk

20.00 KL

NIL

40.00 KL

NIL

112
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Petroleum Class C in bulk

Petroleum Class C,othenruise than in bulk

gtd AfifAf /Total Capacity 60.00 KL

?qflq-flFlqHqq2o02-a'erth+q+rgrlgfiqq 1a6 frArr{qfi qTFro-ddfrqrf,{Fti fr u4-g-d6A

r&owrfuTIrRd1-#q 3rfdfr-tDtatt-dlsqldqfiartoqrrg$qdto controrer of Exprosives, Dehradun, so

as to reach his aFItflTIrItF'tIIIIIAtF-t I Please follow the procedure strictly as laid down in rule 148 of the Petroleum
Rules, 2002 and submit complete documents for the Renewal of the licence to Gontrolter of Explosives, Dehradun,
so as to reach his office on or before the date on which Licence expires.

u-5 o6fi-e+i sri5fr .?r< qrf}firF{fr t enq{crfi orEqFmqrs qrq ffi t qr qqr f,rr1 erq fdfNf fi {d q-fr tfr t r

This approval/permission, however, does not absolve from obtaining necessary permission/clearance from other
authorities or under other statutes as applicable.

q-d-4q /Yo u rs fa ithf u I ly,

1g.q.ff.file)

NIL

NIL

(Dr. A.P. Singh))

rigmgsfutst-ofuro,
Jt. Chief Controller of Explosives

g{frEI/Agra

Gopy forwarded to :-
1. The District Magistrate, DEHRADuN(Uttarakhand) with reference to his NOC No 268/PAR|0-2020-21 Dated

20t0312021

2. The Controller of Explosives, Dehradun. A Copy of the licence along with approved plan is enclosed.

Jt. Chief Controller of Explosives
Agra

l uf Yo urrorfr Gfr sntdq ot R{fr , {ffi ' ffi ir efi q B-flur &' fdq ilTfl adqrEz: h ttp : // p e so. gov. i n td;
(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)

Note:-This is system generated document does not require physical
signature.

Discl?rimer : This page gives the latest action taken by this organization on yotlr application. This page is

made available for the information of concerned applicanUlicensee only. All efforts have been made to secure

this information. However, PESO will not be responsible for any misuse of the information by unauthorized
persons including the hackers.

212
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lndian Oil

f fs{H3rfqdqf$ft rHfdfr*s
irirqa fufrc-{d sffrns : as, fiqgrar

TA di". tflrF - 248003 (srirrels)

Indian 0il Corporation Limited

Dehradun Diyisional Office : 25, Nimbuwala,

Garhi Cantt, Dehradun, Utlarakhand-248003

Tel . 0135-2750'108, 2750110 Fax: 0135-2750111

AMaharatna
Company

'rrr$frtfsffi'{
lvlarket ng Divrsion

l'r....r ,.\i-. : ,rt, . --i i.l:'-i

i..

I

r"r '; :,r ', :' , 
'r:l.i\ i 'l i.,:illililli li,!S .,i'llf,:

:"1':. il \l 'i r-.\1;3(i.t
'. :. :;." 1.' 1.i. ,. r I \i.:,lt I:.! \1li().t

",' :'i.',' i :l-.(i' . I,1... \i'..r.:.,Ri\tAl(i .i. ifi ,ill_.
;:a.it'\',;.,'.. r. r .l'.Jljr;.-ll4:\i)-ll$(,itl

, ,,,1 iU i ,i[. r;ilf.
.,,:. rii
.. ,. tl l,,ii:1.

l.

-'%":\-*- z'. .\\'
-/ o,ll r---

,'::q'dE.d +Nki1i,il;e,isfl- qmr drr qr{. qiql ($. 5q-{ - 400051 (qrd)

,; ,,Reg.roflioe.l G-9, Sli.Yavar Jung.Marg, Bandra (East), Mumbai - 400051 (lndia)

CIN : L 23201 MH1959 cOl 011388
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CENTRAL POLLUTION COTITROL BOARO

oELHt 110 032

8.13011/1/2019-2o/AQM 
to tt 2 _ 

\t) t \a
rr,rE[,lonaruOUm

January A7,2020

OFFICE

Sub: Guidelines for Settlng Up of New Petrot Pumps in Compliance of Hon'ble NGT order
dated January t8, 2019 in OA No. 86/2019: Gyanprakhash@ Pappu Singh vs Gol & Ors
-regarding.

Hon'ble Nalional Green Tribunal. vide order dated January 18, 2019 in OA No.

86/2019: Gyanprakhash@ Pappu Singh vs Gol & Ors drrected Central Pollulion

Control Board and MoPNG to look into lhe issue ol setting up ol large number of petrol
pumps in the country and directed lhal appropriate guidelines be issued by lhe Central
Pollulion Control Board in exercise of statutory power.

An Expert Commiltee comprising of members lrom llT Kanpur. NEERI. llP,
TERI, MoPNG and CPCB was conslituted lo frame Guidelines for setling up of new

Petrol Pumps including siling cnteria and pollution preventron and conlrolmeasures

The guidelines were glaced in public domarn and

comments/suggestions/objections were inviled from public and concern slakeholder

and these were reviewed and gurdeline have been finalised

The final Guidelines prepared by Experl Commitlee are hereby orculated for

implementation by concerned stakeholders. These gutdehnes are hereby rssued with

the approval of the Gompetenl Authority. A
l=-.-

(V,K. Shukta|
Addilional Director, AeM Div.

Encl.: As Abovo

To. Aq,l' 1.-
,<fy ,

-Yrflol1. As Por Lisl Enclosed

Copy lo:

1. Joint SecrelarY

CP Divicion

Minielry ol Environmenl. Fo(osl and Climale Change

lndira P aryaveran Bhavan.

Jorb4h Road, New Delhi - 110 003

2 PS lo CCB

ky'r",ou,

:
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GUIOELINES FOR SETTING UP OF NEW PEIROL PUMPS

A' Containment and trealmenl of spillages from luel tilllng operalions al

petrolpumps:

1. Petrol pump$ localed in areas wilh high groundwater table t.e. groundwatet

levels less than 04 rnetere ehall have secondary containrnen t by way o{ double

walled tanks or concrele prolection walls so as to minimize groundwater and

soil conlamrnation. lt shall be lhe responsibilil y of AMC b properly get

measured groundwaler level at the sile of proposed pelral gump and e-nsure

implemenlalron of these adequate prolection measures lor such siles Delails

of measures taken by oil Markeling Compa ny shall be placed in public domain.

and in case of conlradictory view, view oiStale/ Cenltat Ground Waler Eoardl

Aulhority will prevail.

2. Allnew retailoutlets shallhave underground tanks/ above ground lan( and ils

ancillary componenls such as pipes, Texible connectors, pumps' fitlings-elc'

protected from leaks due to corrosion by adopting materiats (HOPEI Mild Steel

etc ) wilh requrred proleclive coating, as appt'rcaite, doly apptoved by PESO'

3. Anymajor0eakage/spillage olPelrol, Diesel. Lube Oil (more lhan 1 barrel-165

litres) occurs at Fue,ing slalion, concerned OMC shall reporl lo Stale Pollulion

Control loard. PESO and Oistrict Adminislralion under intimation to CPCB

wilhin24 hours of occurrence.

Operalion of concerned underground slorage lank (UST) and its anci0ary

componenls sha{l be stopped immedialely and not be resurned till corrective

measures lo contain and slop leakagel spillages are rmplemented to the
salisfaction of PESO and concemed SPCB.

oMCs wiil be held liable for Environrnental compensalion (imposed by
sPCBs/PCCs) and assessrnent of envrronmenlal damage (depending on
erlent of contaminalion in soil and groundwaler) and site remediation
consultanu Exped agency appoinled by oMCs for damage assessrnent and
sire remediation shalr have minimum nationar/ internarronar experrence or 5
years in this fierd. various approved merhods shail be consrdered for creaning
underground contaminanls.

4' Ail OUe shalr have Auto cut off Nozzles which shuts drspensarion of fuer rf rrslerct in customsr fuel lank reaches full capacily.

5 Breakwtye to be inslailsd for all the h
rpillago lr'r,e erenr of cuolomer r"r,,.r"lTs 

of dispensing unils lo reduce
fuellng porilion. 

' -' v"rv"'s' vntrrcres rnoves away with noezle still rn lhe

(irr.rnn..J L.. /.
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Singlel double plane swivel wrth breakaway coupling shall be installe d br all

fhe dispensing unils lor better posilroning of nozzle while reluelng so that it

does not fall off aceideotly.

7. tn pressunzed dispensalion, all drspensing units shall be installed with shear

valves to cut the Iuel flow from pipe line immediately upon accidental knocking

ol dispensing unils from its position.

L ln pressurized system all Submersible Turbine Pumps (STPs) are to installed

with line leak detectors and in the event of pipeline leaks STPs shall stop

pumping fuel from underground tanks.

9. Emergency stop butlon swilch shallbe provided on the Multi'Product Dispenser

(MPD) to stop the dispensation in case of emergency.

l0.Autornation system shall be installed at all new retail outlets to alert in case of

tank leak by way of auto gauging system approved by PESO.

11.All Retail Outlets shall provide overfillalarm through automation"

12. Measures for spill containmenl in fill point charnbers and forecourl area shall be

implemented as prescribed by PESO.

ll. Gheck on leakages (Leakage Detection System) from underground

storage tanks so as to prevent groundwater and soil contarnination:

1. All new retail outlets will have automation system rnstalled which will

provide reports on volume balance aller every day operation and records

shall be maintained.

?. Manualgauging shall be done once in a month and compare the same with

Automatic Tank Gauging for accuracy.

3. Daily MS and HSD loss shall not exceed MoPNG prescribed limits. ln case

of leakage beyond such limits, matter shallbe got analyzed by OMCs and

furlher action shall be laken for ascerlaining the reasons of losses. ln case

of leakage resulting in soil / groundwater contamination:

a Concerned OMC shall report to State Pollution Control Board, PESO

and District Adrninistration under intimation to CPCB within 24 hours of
occurrence. operation of such underground storage tank (UST) and its
ancillary components shall be stopped rmmediatety.

b. Fuel shall be removed immediately lrom underground storage tank to
prevent furlher reb8s6 to environment. Measures to prevent explosion
due to vapors released due to leakage as recommended by pESo shall
be implemented immedrately.

.- rJ&iL
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ilfjff :ru:ilil,,,Tffi j,:;xlenl of conlamrnarion rn sorl sn6 groundwaler) antJ srloremediation 
Consultan

d a m as 1 a s sess me,',- J,ot T,"J,:i1:: Ji; :[;. ril, *iilifnational/ international experience of 05 years in lhis fietd. variousapproved methods shall be considered for cleaning underg rounr!contaminanls.

d' Operation of Underground lank and its anciilary components shal not
be resumed titl corrective measures lo contain and stop leakages are
implemented to the satisfaction of pESo and concerned spcB.

4' All underground tanks and pipelines shail be subjected to test for leaks
every 7 years.

C' Policy towards Treatment and disposal oI sludge removed lrom
underground tanks during clcaning:

Sludge shall be collected. stored and disposed as per Rule 8 of Hazardous Waste
(Management and Transboundary) Rules, 2016 and amendmenls thereof and

records shall be mainlained.

D. lnstallation, Operation and maintenance of Vapour Recovery System:

1. All new rctail outlets set up with sale potential of 300KL MS per month and

setling up in cities with populalion more lhan 1 lakh will be provided with

VRS. VRS should be functional by the tirne of sale of MS touch 300 KL. ln

case of failure of installation of VRS. Environment Compensalion will be

levied by SPCBs I PCCs equivalent to the cost of VRS and this will further

increase progorlionate to the period of non-compliance.

Z. Any new retail outlet set up in cities having population rnore lhan 10 lakh

and having sale potentialof 100 KL MS per monlh willbe provided with VRS.

VRS should be inslalled within a period 03 months from the day ol sale of

MS touch 100 KL. ln case of failure of installation of VRS, Environrrrent

Compensation will be levied by SPCBs/ PCCs equivalent to the cost of VRS

and lhis will further increase proporlionate to lhe period of non-colnpliance.

3. ln case of Stage ll VRS, nozzle shall be provided wilh flexible cover flnp or

other alternative system for proper covering of filling tank nnd llrorclore

proger recovery of vapors.

4. OMCs are rssponsible for rnaintaining installed VRS I'hoy havo lo rrrnilrtnin

period,ic lnspections for A/L regulalor as prescribed by Lognl Motrology
Proger record ghall be maintained.

Snnnnr.rl lrv ('lnrSr.nnnr"r.
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5. Working of dispenser shall be inlerlinked wilh VRS functioning' Online

system shall be developed within 06 months to monrtor status of operation

of VRS" ln case of non-operation of VRS, lhe same shall be automatically

reported lo concerned OMC. VRS shall be brought into operation

immediately within 24 hrs and in any case within 72 hrs failing which sale of

MS shall be stopped from the fuelang slation, Proper records of operation of

VRS shall be maintained.

6. Work zone monitoring for Total VOC and Beneene shall be conducted by

OMCs for pelrol pumps selling more than 300 KU month and more than 10

lakh population (in first phase) by E(PlAct, 1986 approved labs once in a

year to check compliance with OSHA norms (Time-Weighted Average) and

report shallbe submitted to SPCB. ln addition, pilot study shallbe conducted

by OMCs through expert institutions for online monitoring of VOCs.

ti. Ground waler and soil quality monitoring within petrol pump selling more

than 300 KU month and more than 10 lakh population shall be conducted
by OMCs onc€ in two years through E(PlAcl, 1986 approved labs forthe
following parameters from the nearest source and report submitted to
SPCB:

Permissible Limit

Sr.No. Parameter

otal petroleum hydrocarbons

2 BTEX

3 Ethanol

1 MethylTertiary Butyl

5.

Enforcemenl agencles.including sPcB can collecl samples in and around petrolpump to check contamination.

Permissible Limit

1 600p9/l

i. Benzene- g5Oprg/l

ii. Totuene- 300pglt
iii. Xylenes-

a. o-xytene- 350p9/l
b. m&p-xyten+.200pg/t

1400 pg/t

13pg/l

1pg/l
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tr. Measures for protection of Workcr's l-loalth

1. All workers engaged al relail outlets may be covored L,ndor l:lil Ol,hC

dealers shall implement the personal proteclivo equiprncnl (t',:'E) ittt Btr(

labor laws.

2. IEC (lnforrnation Educatisn Communication) activilit}s shoulrJ be otganitr:t!

by OMC dealers for workers at regular inlervals in ordcr lo gcn*ilitt: lhf,m

about harmful impacts of VOC emissions.

(1. Audit of all protection measures and monitoring system implcmanlod al

petrol pumps:

PESO shall conduct audit of tanks and fuel equipmenl including pipes, ovedill

protection equipment and alarm system on annual basis and mainlain rccar.ds.

l-1. Siting criteria of Retail Outlets:

ln case of siting criteria for petrolpumps new Relail Outlets shall not be located

within a radial distance of 50 meters (from fill poinU dispensing unils/ vent pipe

whichever is nearest) from schools, hospitals (10 beds and above) and

residential areas designated as per local laws. ln case of constraints in

providing 50 meters distance, lhe retailoutletshall implement addilional safety

measures as prescribed by PESO ln no case the distance between new retail

outlet from schools, hospitals (10 beds and above) and residential area

designaled as per local laws shall be less than 30 meters No high tension line

shall pass over lhe retail outlet.

Ihese guidelines are supplamentary to allexisling relevant Rules. Guidelines,
Orders elc.
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CENTRAL POLLUTION CONI'NOL BO^RD

DELHT I t0032

B-r301 l/t t2020-2 I/AQM Januury 29,2(l2l

OFTICI MAMOR^NDUM

Sub: Clarificrtlon wlth regard to cut-off datc fnr nppllcnblllty of rlting crltcrla refcrre d

ln Guldeliues for $cttlng Up of New Pctrol Pumpr rlntcd 0?.01.2020

This is in refercnce to guidelines issued by CPCB on 07.01.2020 lor setting up of new petrol

pumps indicating thc siting criteria to bc got implcmented for ncw Retail Outlcts.

Refcrcnccslcases have been receivcd with regard to applicability of OPCB siring criteria datcd

07.01.2020, in case of Retail Outlcts wherc Letter o[ Intents (Lols) have bccn issued or

apptications have besn madc for obtaining NOC or prior clcarancs/ initial approval has bccn

obtaincd from PESO.

tn this regard, it is clarified that the siting criteria for nsw ltetuil Outlels is to be complied with

in cases whcrc constmction of Rctail Outlets by Oil Markcting Cornpanies commenced on or

aflcr 0?.01 .20?0,In other word$, thc siting criteria will not apply to those cascs whcre PESO

prior clearance/ initial approval has been obtained and subsequently construction has been

starrcd by the OMC beforc 0?.01.2020.

This is issued with thc approval of Competcnt Authority' w
(P.K.Guptr)

Additional Director and Head

AQM division

To

l. All SPCBs/PCCs -
(As pcr list
cnclorcd)

Ifith a reg.Est to cirtulats to Commis.rioner of clvil supplies or

olhcr slmllor aulhorltics who look ajicr t'.tsrcs related to luel

Rctail Outlats ot Stale leveland Dislrict Collecrors.

2, Minirtry of Pcuolcum furd NrturalOu

Joint SeercurY (Markoting)

Ministry of Pctrolcufn and Natural Gar, Govt. of India

ShastriBhavan,

New Delhi- I10001
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3. Petrolcurn And

Pctruleunr and

A Block CGO

Safety Orgnnisation

(Pnso)
l"lills

Nagpur-(Maharushtra) -440006

4. Thc Chairman,

Mls. Bhsrat Petroleum Corporation Limited
Bharat Bhavan,4 and 6 Cunimbhoy Rond

Ballard Estate, Murnbai400 001

5. The Chairman,

M/s. Hindustan Pcrroleum Corponrtion Limited
Petroleum l{ouse, 17, JamshedjiTata Road, Mumbai
Maharashtra 400020

6. Thc Chairman,
lrrUs. lndian Oil Corporation Limited
Indian Oil l3hawan, G9, Ali Yavar Jung Marg
Bandra East, Mumbai, Maharashtra 400 051

?. General Manager ([ntemational Tradc),

Mangalore Rcfi nery and Petrochemicals Limi tcd,

Corc - 8, 7th Floor,

Scope Complex, Lodhi Road,

Ncw Delhi- I 10003

8. Thc Chairman and Managing Director,

lWs. Shell lndia Pvt. Ltd.

Plot No, ?, Bangolore Hardware Park,

Devanahalli Industrial Park

Mahadeva Kodigehalli
Bangalore- 562 I 49, Kamataka,

9. The Chairman and Managing Director,

IWs Reliance Industries Limited,

Maker Chamben - IV
Nariman Point

Mumbai 400 021

10. Chairman
lvlls. Nayara Energy Limitcd (Formerly Essar Oil Limitcd)

5th Floor, Jct AirwaYs Godrcj BKC,

Plot No. C-68, O Block

Bandra Kurla Complcx, Bsndrs BEst

Mumbai- 450 051
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CoPY to:

. t.zdgional Director
V' ii;i;;rl Dt'*"to*tc' BhoPal

fni'td Ftoot Sahkar Bhowart

Norrh T T Nagar

Bhopal 462003

2. Rogional Director

Reiional Directoratc Bcn galuru

A-Elock, Nisarga Bhavan'

lst and 2nd Floors, Tth D Cross'

Thimmaiah Road, Shivanagar'

Bengaluru'560079

3. Rcgional Direstor

Rcgional Directorate, Chennai

No. 76, Mount Salai,

GuindY, Chennai€00032

4. Regional Director

Rcgionrl Directoratc Kolkata

Soith cnd Conclavc Block502,5th and 6th Floor'

t582, Razidanga, Main Road,

Kolksta-?0010?

5. Rcgional Dircctor

Reiional Directoratc, Lucknow

PICUP Bhawan

Vibhuti Khand, Gomti Nagar

Lucknow'226010

6. Rcgional Diroclor
Rcgional Directorate, Shlllong

TUM€| R. Lower MoUnagar,

Near Fire Brigade H.Q., Shlllong'793014

'1. Rcgional Direclor
Regional Dircctoratc, Vadoda'ra

Parivesh Bhawan, OPP. Ward No. I0

VMC Offrce Subhanpura, Vadodan - 390 023

8. Rcgional Dircctor

Rcgional Dircctoralo, Punc

Row Housc No,l, Nioarg Vihar,

Balcwadi, Pune'411045

!
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I fifrl Mcm6cr scanii,
I nn.thr. Prrderh Stetc Polltrtlon Control llonrrt

I o. No.rl-ro- t4 D/?. Ncar Sunrirc l'lorpitrl,

Ptnhpt Hotcl Ccntrc,

Cholmvori Strcct. Knsruribaipct,

\tlixyrvadr-52001 0

?,

], Thc Mcrnbcr Sectctary

Assarn Slrts Pollutron Control Board

Ilamunimlidan,
Guurrheti - ?8 I 02 I

As3[m

4,

s. Thc Membcr Sccrcluy
Chhrnirgrrh Environmcnt Conrervrtion Boerd

Paryrvar Bhlrnn,
North Bloct Scctor-19

Nrp Raipur - il92 099

Chhr:tirmrh

6.

7 Thc Mcmbcr Sccnetery

Gujmot Sntc Pollulion Control Botd
Scctor 10.A,

Grndhi Nrgrr - 182041

0u.iarat

8,

9. The Mcrnbcr Secrcrary

Himrchtl Pradcsh Sutc Pollutlon Conrrol Board

Paryevartn Bhrvan. Phasc lll.
New Shimlr - l?lm9
Himachtl Pradcsh

10,
'Ihe Mcmbsr SccretatT

J&K Statc llollution Conrrol Board. l'erivcslt tharwn,

Forcst Complcx. Clodni, Nanval. lronspofl Nagor.

Jammu (J&K)

lt Tlrc Mcmber Secrclary

Jharkhand Stotc Pollution Control Bord
T.A Building, HEC Canrpus. P.O. Dhurwa

Ranchi - 81400{

Jharkhsnd

t2. '[hc Mcrnbcr Sccrclary

KRrnalokn Stntc l'ollirtion Control Borrd

Parisrra Bhavrn.4tr& Ji floors

Church Strcet,

Bangalorc --560 001

Krrnrtrka

r3. Thc Mcmber Sccretrry

Kerrlr Statc Pollution Control Board

Plamoodu Junction, Panam Palacc P.O.

Thiruvanathopunm - 695004

Kcroh

14.

r5. Thc Membcr Sccrctrry
Madhya Pndcsh State Pollution Control Board

Paryrvrran Prrisrr, E-5 Arcra Colony

Bhoprl -462016
Madhyr Pndcsh

t6. Thc Member Sccrerfiry

Mrnipur Strtc Pollution Control Boord

Lamphelpat,

lmphal Wert D.C. Of{icc Compler - 79500t1

Mrnipur

l7 Thc Mcmbcr Sccreury
Mcghrlryr Statc Pollution Control Borrd

Andcn. Lumpyrgngrd.
Shillong - 793014

Mgghrlryt

t8, '[hc Mcmbcr Sccrctary

Mizornnr Strtc Pollutiorr Control Board

Ncw Srcrctnriat Conrplt x.

Khrtla.'l-hlonmrtal Pcng. Airawl
Mizoram 796@l

r9. fic Mcmbcr Sccrcnry
Nagalrnd Strtc Pollution Conrol Boud
Signal Point, Dimapur,

Nrgrlrnd -'l97l12
Nagalrnd

20. Thc Membcr Sccretary

Odisha State Pollution Control Boud
Paribsrh Bhrwan

A- l lt, Nilakrnta Nagrr, LJnit *Vlll.
Bhubrncshwrr -. 75 I 0 I 2

Odirhr
2l Ttr Mcmtir Sccurry

Punjrb Strtc Pollulion Control Eorrd
Nrbhr Rord, tTl Rd, Adrrrh Ntgrr,
Prcm Nrgt.
Prtirtr - 147001

Pulirb

72.

21
LIAI Of SPCBg/ PGCE

Mcrtbcr
Anrnrchnl Irnrfi:rh Bure Pollrnlon Control 0nnrd

' Ftryavarnn ll hovnn', Yrrpla llold.
Prppu Nrlhh.
Nnharltgun ?rlllfl

'I'hc Mern

Gol Statc Pollution Corrtrol Borrd
Nr, Prlcrnc Industrirl E*trrt,
Opp. Soli6oo Seminnry.

Srligno - Bnrdoz

Mcrnbcr Secretrry

Hnrynna Stotc Pollution Control Oorrd

C. I l. Scctor 6. Panchlula,

Harpna I 34 109

Thc Mcrnbcr Sc*ctary
Mahonshtra State Pollurion Control Board

Kalpauru Point, l'd& 4th floors
Sion Mrnrnga Schcme Road No. 6

Cinc Planct, Sion Circlc, Sion (E).

Thc Mcrnbcr

Rrjulhrn Slrtc Pollulion Control Borrd

A-4 lnstirudonal Arcs, Jhrlnne Dungri

Jripur - 302004

Rnjarthan

'l'hr Mcrrrhr Sccrctnry

Bihnr.Strtc Pollution Cnntrol Borrd
Plriverh fihrrvnn. Plot No.N-B/2.
Prtliputra lndustrial Arcr
Patnr-800021
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Sccrctnry
'[amil Nodu $tatc l]ollulion Control Bord
No. 76,

Trlpurr Statc Pollution Control Borrd
Prriwrh Bhrprn
Pt. Nchru Complcx, Oorkhrbarti P.O.,

Kunjobrn. A&.nfili,
Wcrt Tripura. 799 006

Chandigarh Pollution Control Committce,
Prnnvann Bhowan. Ground Floor. Scctorl9 B
Mrdhye Marg. Chandigarh

2).

-ir

Ttls Mcmbcr Sccrctrty

Slktim Slrtc Pollution Conrol Borrd

Snrc lurd Ure & Environmsnt Csll

Oovt. of Sikklm. Dcorlli. 9rnrtolr.. Slkktm

Thc Mcmbor $ecrctrrY
Tclrnjrnr Strtc Pollutlon Conrol Bo0d
Ptryrvrnn Blrrvln
A.3, lndurtrlrl Erulc, Slnrlh Nrgrr,
l'lydcrrbad - J00 0l I
Tchngnnr

1?. Thc Mcmbcr Sccrtnry
Utunlhand Environrncnl Protcedon & Pollutlon
Conrrol Bord
29tr0. Ncmi Road,

Dchradun - 24800 1

Urtrrikhlnd

28. 'fhc Mcrnbcr Secrctnry
Urtrr Prndxh Strrc l'ollution Control 0oard

Jd 0oor, PICIJP Bhnvan.

Vibhrrti Khsnd. Comti Nrgar.

Lucknow - 22(t010

Uttrr Prrdcsh
29. Thc Mcmber Secrcttry

Wcst Bcngal Strrc Pollution Conrrol Bord
Pribcrh Bhrvan
Euilding No. 10.A, 0lock -LA, Sccror 3,
Srk Lrtc Ciry,
Koltru - 700 091. Wer Bcngat

10. Thc Mcrnbcr Sccrctary

Dclhi Pollution Conrrol Cornmittcc,
Govcrnrncnt of N.C.T. Dclhi
4th Floor, ISBT lluilding, Kashmcrc

Gnle.Delhi-l 10006

ll Thc Mcmbcr Secrctary
An&man & Nicobar lchnds Pollurion
Cootrol Commincr,
Dcprnmcnr ofScicncc & Tcchnology.
Dollygunj Vrn Sadrn, I"lrddo p.O., porr Bhir -
744t02

I 32.

lt. Mamber Sccrctary
Drmon, Diu & Dadrr Nrgar Hrvcli
Pol lution Conrrol Committcc,
Oflicc of thc Dcputy Conscrvrtor of Forcar,
Moti Drnun, Dsrnan - D6220

14. Mcmbcr Sccrctary

Laksludwccp Pollution Conrrol Commitrce.
Dcparlmcnt of Scicncc. ltchnology &
Environmcnr.

{nvanti-6E2555
35. Mcrnbsr Sccrcbry

Pondicherry Pollurion Control Commirrcc, Housing
Bord Comoler, A4nr Nagar, Pondichcrrv-6@ 00j
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ffiq u{quT fttfnur *d
CENTRAL POTLUTIOH CONTROL BOARD

rrqtqrgt, rrc qS Ysilq sffi{ {flFrs qrn lrt$r
x${!IRY Or Et.VtnoXSEXr, ronttr a ctlrrrE CHA$GA BOVT. Or Not

B-t 301 1rl r20r 9.20IAQM Auguet 16, 2021

OFFICE MEMORANOUL!

Sub: Addondum to the Guldellnos for Sottlng Up of Nqw petrol pumpc iesued on
Januery 07, ?010 -rugardlng.

GPCB in compliance of the Hon'ble National Green Tribunal order dated January 1g,
2019 in o.A. No. 86x201g: Gyanprakhash @ pappu singh Vs uol & ors. issued
guidelines for setting up of New petrot pumps vioe o.M. No. 8-13011t1t201g-
20/AQM110809 dated January 02, 2020.

Hon'ble NGT vide further orders dated 23.07.2020 and 0g 10.2020, in the matter of
suresh Mandaloi vs. state of M.F & ors. (o.A. No 61 ot 2019 (cz)). directed
MoEF&CC and CPCB to submit a report with regard to the minimum distance from
water bodies to the pelrol pump.

Ihe matter was refdrred 
-to 

the Expert Committee and the draft guidelines for
implementation in case.of petror pumps near water bodies were prepared. The
guidelines 

.also specity the groundwater and soil sampling protocol, frequency of
sample collection and the prescribed parameters and icieening values to be
adopted' The same. monitoring protoiol and parameters/ valies (eicepi tor
monitoring frequency) need to be adopted for [e[ol pump$ covered under the
guidelines dated January 02, 2020.

These draft guidelines were, placed in public domain for seeking
comment9suggesUons from public and concemed stakeholders. mese were
reviewed by the Expert Committee and the guidelines have been finalised and are
hereby issued as addendum to the earlier CPCB Guidetines dated .tanuary Oi, ZOZO
for implementation by concerned stakeholders,

Thir issues with the appr6val of the Competent Authority.

@---
Addrrton er Di rs cror r rll ;[ffi:]

AQM Otv.
Encl.: Ar AboYr

To

1. AIISPCBrl PCCI
(Al pctr *rt cnclorrd)

wrli , ,lguarl lo c&culals to Conrnisslonor ol cfuiil
tupgllot or olhcr timilu aullrorllios wlro lool oflor
lrucr_ ralolcd to potmt Armps ot Stola/ UI Lysrrnd Oirlricl ColleAon/ Cornrmjlrjonors l[o&{y
Conrnitrlontn.

'fittl gfi' $qfi qIR, ftHS. I t0032
Parfucth Bhrwan, Eart

((tTlg/tet : llt 02030.

, Dslht-1i0032
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2 Joint Secretary (Merketlng)

Ministry of Peiroteum snd Nstural Gas, Govt' ol lndia

ShaslriBhavan,

New Delhl- 11000I

3, Chief Controller of ExPlosives- 
Pelroleum and Explosive Safety Organizatlon (PESO)

A Block CGO Complex Flfth Floor $emlnery Hills

Nagpur-(Ma ha rashtra) 440006

,1. Direclor

LegalMetrologY

Ministry of Consumor Affairs, Food and Public Distribution Deptl' of Consumer Affairs'

Roorn No.if61-A, Krishi Bhswan,

Neve Delhi - 110 001

5. The Chairman,

MIs. thsrat Petroleum Corporation Llmited

Bharat thavan,4 and 6 Currimbhoy Road

Ballard Estate, Mumbai400 001

6 The Chairman,

[#s. Hind ustan Petroleurn Corporation Limited
Pelroleum House, 17, JamshedjiTala Road, Mumbai
Maharashtra 400020

7. The Chairman,

I\#s. lndian Oil Corporation Limited
lndian Oil Bhawan, G9, AliYavar Jung Marg
Bsndra East, Mumbai, Maharashtra 400 0Sl

8. The Chairman,

ii/s. Shelllndia Markets pvt. Ltd.
Plot No, 7, Bangolore Hardware park,

Devanahatti tndustrial pa*
MahadevaKodQehalti

Bangalor* 562 1{9, Kamataka.

9. The Chairman.
frlUs Rellance lnduEtries Limited,
Maker Chambers - lV
Nariman polnt

Mumbai400 021, lndla

10. The Chairman,

Y,t.ll1l.r:.El:rsv ultrad (Formcrty Euar Olt Ltmtrod)
cur r-toor, Jel Aimaya GodrejBKC,
Ptor No. C-Sg, G Block
EandraKurta Complex. Bandra Eaat
nrumbal. aso 0Sl
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of Stakaltoldcra
'I'hc Murrrlrcr Sct rrtny
Antlhrl Prntlcsh Statt Follutkxl Contttl llornl
D No .t]-16. l{1)ll, Ncar $urrirt llonpltnl.

Purhpr liorcl Cmtrt.

Chllmuori $trcct. Krrturlbrlp$,

l0

l'he M cmbcr licrretary
Anrnochrl l'rirdsrh $tats Pollutlnn Conttol floard

' Irrlavarnn$ltovnn'. Yupla ltoad,

PrppuNnlluh.

Nrharlngun ?9lll0
Antnnclurl Prudcrlt

2

'l'he Murnbur $etrcttry
Ilihm Stntu Follutiolt (iontrol llmrd
l'ntiwsh lllrarvrn, Flot Nn.N.ll/i.

l'ntlrputro lndu*triul Arert

I'llIu:l{lllLr:!,1
'l'hc Muntlrt't IStcrrtary
(ion Stnrc |tollutron ('turtrol lloard

Nt, Itrlurnc lntlurtrinl l:xtutc.

0pp. Snhgnrt Stntirtlry
Snligno - Ilnrdcz

Coa-a0l5ll

Sccrclary

Miz.orant Stotc Pollution Conrrol lloud
New Sccrctoriot (lorqrlcx.

Khrtla.'l'hlnnnruol Pr.ng, Aizarvl
Miroranr 706001

I'hs Mgnbur s.ilfiia,"
()dirh litnte Polluthrrr (.irntrol lluard
l\rribcxh Ihru'nrt
A-l lt. Nillkrnln Nrgor. Untt Vlll.
Bhubrrr*hwur 7tl0l2
Odirhr

'l'lu Munrbcr Srxlctlry
Rr{lrthln Statc [ollutirxr Corrtrol l]oonl

A-4 lnrtitution$l ArcB. JhalrncDurrgri

llipur'. 1112004. Rqjnrthrn

A*snr Sntc Follrrtion ($rt?ol U{drd

llrrrudnurldan.
Grrrtrhrti ?tl0ll
Ars{fl1

(hhanrrgrh linvirafl mcnt Ccnxtr\ttion Bonrd

Prrlnut Blrnwan,

North Blrt Scttor.19

NrpRripur 492 0?q

d]

fr.5
"l'hc Mcnrb*r

Thc Mqmtrcr Secrcttry
Gujurat Strtc Pollution Coiltrol Boord

Scctor l0-A.

i GoMhi N.gn, lt2o{l
I cu;rr.,

8. llrc Murnbt'r Sesrchry

llnrynnn Stotc Pollution Control Boord

(l-l L sccror 6. Pnnchlula.

llnryuun l14 109

I laryuno

I Thc Mcmbr Sccrctary

l-limrchal Pndcsh Strtc Pollution Contrsl l]oard

Peryovnrau$hnva n, Phase Il l,

Ncv Shimlr l?1009

l{irrochsl Pndcsh

10.

lr l?.Thc Menrbcr Sccrctrry
lhulhlnd Statc Pollution Control Bonrrt
'1".A Duildrng. ltF"C ('lnpus. P.0. Dhunlu

Ranchi S34004

Jha*hand

r3. 'Ihc Mcmb*r S*crr:tsry

Kc.mta Statc ltoltution Control lloard
Plrmoodu Junction. Pattsm Palncc P.O,
'Ihiruvrnathapunnr 6950M

Kcrala

l4

6.r5 'l'hc Mcmbcr Sccrchry
Mdhyr Pradesh Strtc Pollution Connol Boand

PoryrvrrnnPorisar, E-5 Arcn Colory

Blwpal -462016

Mrdhyr Pradoh

J&K Stltc I'ollution Conlrol Bonrd. Parivcth llhsw&n.

Futurst Complcr. Gladni. NtrNnl. tranrporl Nagrr.

Jarnnru (J&Kl

"lJte Mcrrrhcr liucrctrry
Krrnnrnkn Slntti trollution Co*trol Board

Pnnsarnllhnvu, dt!r& .fo [1oor.r
(fhurclr Strret.

lhn8llorf 560 {nl
Kornntakn
'lhr.'Msnrb{r Scrreury
Mqhlmshtra Stotc llollution Control Bourd

Krlpruru l'oint. .'l'i& do llrnrr
Srorr Monrnga Sthunrc Road Np. 6

Qpp. Cinc lhnct. Sion Circtc. tiion (li).
Mutnb*i .100 022, Mlhrnshtru

Thc M Sr:crctory

t? firc Mcmbcr Sccrctrry
Mcglr:laye Sutc Pollutlm Control Bord

Ardrn. t.umgyogngld.

Shillong 791014

Mctlhrlrya
l9 'fhc Mcm.bcr Secrctry

liagrllnd Srrrc Pollulion Cmtrol llorrd
Signrl Point. Drnupur.
Nrgtlrnd 7971 l2
Nrgrlrod

2r. Thc Mcn&cr Sccrurry
Punjr,b $uo Pollurion Conrrol lhlrd

i !.bh. Rad, t1't Rd, Adrnh Nrjrr,
I Pran Hr3rr.

I Prriet! la?001. l,unirb

T*

'llrc Mcmber Sccrctnry

Manipr Stats Pollution Conrrol Board

lrmphdpot.
lmphrl Wcrt lr.C, Oflhe Complcr - 7950(X

Mlninur
It.

20.
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ll.
Siklinr

l{,
Roard

No. 76. Mount linloi. 0rrildy.
Chcnnri - 60n01?

thnril Norhr

It, Tk Mcn$oSercnry
Tcllngtna Statc follution Corrrrul Br*nl
trrryrvrnnllluvtn
A-). lndustrirl ['-rutt. liuroth Nngnr.

Itytlcrrbad 500 0llt
Tclangror

26
'lripum 

Stntc Polhlxrrr (\rrtrol llrNrd
Inrrvttlt lllutrvorr

It ),lchru ('nnrplcr. (iurkhnbrr*tr lt o
Kunlnhnn, Apnrtalir.

Wr"rt'l'npura ' 79t) 0o(r

I'ollrrtion Crrntrol Iloord

Nug,nr.

Oovcrnnurt

Pollution

Block -LA. Scctq I,

Andanan &

Contrd Committcc.

Dcpnrtncnt of Scicrcc & Tcchnology.

Dollygunj Vtn Sodrn. llrddo 1,,O.. l'ort lllnrr

?tl{ l0l
ll Monbo Sccrctry

Daman. Diu & Dldra n*agar lloveli
l'ollution Coutrol Comrrittce.

Offrcc of ttlc Dcpury Cc.rscrwtor of l;orcstr.

Moti Draun. Danun - i96220

1.1.

t5.

Orngtol.
Sihhhr

Uomalllnd Environnr,:nt Protcctirrn

Conrol Bosrd

?9tr0. Nsmi Road.

Dchndun^ 248001

Unrr*hand

Wc$ Bcngrl Sure

ParibcrhBhrrnn

Control llosrd

Buildittg.

Salt t-lkc

Pollutiorr

:?.

(ihnndrprrh Pollution (lontrol Committct.
l'nrwvlran lJhtrvnn, Grounrl liloor. Soctnrl9 Il
Mulhyl i!{ nrg, ('horrdrga rh

(lonlrol (irrrrnuttr:r.

l)upartnrnr of Scicncc, Itchmlogy &
Lnvironnrcnt,

Mcrnbcr Sc*rcury
Pond ichcrry Pol lution C ontrol Committr,.e. I louring
Borrd Comnlcr- Anna |laoar- Porxlichcrrv{&l 0,0J
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Copy to:

t. Joint Secretary

eP DUtsion

Minlrtry of EnvlronmanL Forost and Cllmale Change
lndira ParyavaranSravsn i

Jortsgh Road, New Dslhl - 110 003

2. Regbnal0iroclor
Regbnel Directorate, Lucknow

PICUP Bhawan, MbhullKhand, GorntiNagar,
Lucknor*- 22€i010

3. RegionalDinrctor
Regional Oinlctorste, Bengalu ru
A€lock, NisargaBhavan,

1st and 2nd Froors, 7th D croes, Thimmaiah Road, shivanagar,
Bengaluru-5ti0079

4. RegionalDirector

Regional Dircrctorale, Bhopal
Parivesh Bharan, paryavaran

Perisar E-5. l\rera Colony, Bhopel-46201 g

5- RegionalDirerlor
Regional Direstorale. Vadodara
Parivesh Bhawan, Opp. Ward No. i0 VMC Office Subhanpura,
Vadodara -390023

6. RegionalDireclor
Regional Direclorate.Shillong
TUM-SIR". Lower Motinagai.
Near FirE Brigade H.e., Shiilong793014

7. Regional Director
Reg lonal Directorale, Kolkata
'South end &lnclave' Btoch-S02, Oth & 6th Floor, 15g2,
Razidanga, Main Road, l(olkat+ 700102

8. RegionalDirector

Regtonal Directomte, Tamil Nadu
second Froor, No-77-A, south Awnus lg!!,l,nluttur rnduotriar Estata, AmbatturTatuk, Thiruvafiur Dlstdd, Chennal- gOO OSg,' f"rlt hiil;:-*

9. ReghnalDirerlor
Roglonal Directorale, Chandigarh
omalt- rurnalQstnrh. cocUDnlc.in

10. RegionalDlrertror

Reglonal Dlrurlorats, pune
a.mall - hhherrnr,cocb0nlc.kr

11. PA to CCB
12. AO ro MS
13. lT 0ivlslon : lor uploadlng on CpCB urebdlo
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ADoENpUill To oulDELlNEg FgR $ETTlt{O UP OF NEW PETRO,L PUmPS

The Hon'bte NGT vide orders dated 23,07.2020 and 09.10,2A20,|n the matter of

Suresh Mandaloi Vs, State of M. P. & Ors. (O.A, No. 61 of 2010 (CZ)), directed

MoEF&CC and CPCB to submit a report with regard to the minimum distance from

wetsr bodies to the petrol pump.

The matter was subsequently refened to the Expert Committee constituted by

CPCB earlier in the matter of guidellnes for setting up of new petrol pumps and the

following addendum guidelines (to guldelines dated 07.01 .2020', have been finallsed

for implementation in case of petrol pumps near water bodies:

a) All the surface water bodies inespective of utility shall be protected from any

possible contamination, These include lakes, ponds, streams, rivers, wetlands,

canals and creeks, as per revenue records. Retail Outlets shall not be located

within a distance of 50 meters from the nearest point of water bodies. ln case of

streams and rivers, the distance shall be considered from floodway. ln case

floodway is not defined, the distance shall be considered from firm banks/ edge of

river. The siting criterion is to be implemented for all now petrol pumps where

construction by OMCs starts post the issuance of these guidelines.

b) Retail outlets comlng within 50 meter to 100 meter from the nearest point of

surface water body shall have secondary containment by way of double walled

tanks or concrete protection walls around Underground Storage Tank (UST).

c) Groundwater and eoil quali$ monitoring near the premises of fuel retail outlets

shall be conducied by OMCo onco a year through E (P) Act, 1986 approved labs

or labs wlth natlonaUlntematlonal accredltation. The monitoring shall be done for

those Fuel Ratail Outlets whlch are locatsd within 100 meter from the nearest

polnt of turfrace water bodles. Thesc ehalt bs applicable to all petrol pumps,

regardloto ol the date of cstabllehmsnt. ln caso of any clarificatlon andlor difiicutty

in obt'ainlng rempllr for groundwatrr rnd roll quellty monltorlng, OMCs may seek

I
I
I

I
I

I

I
I
I
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assblane of local admlnistretiorr/$PCB/PCC/CGwB. Protocol for soil and

groundwater monftoring is annexed as Annexure-|.

d) Groundwaler and soilqualig monitoring shall also be conducted by OMCs before

instellation of the new fuol retall outlel, for those retail outlets comlng up within

100 mster from the nearest point of surface water bodies.

NO7'E: 7"hese guidelines are supplementary to all existing relevant Ru/es,

Guidelines, Oder:s, Notifications such as Wetlands (Conservation and Management)

Rules, 2017, Coastal Regulation Zone (CRZ) Notification, 2011 etc. The other

rneasules, prcscribed in CPCB guidelines for satting up of new petrol pumps dated

07.01.2020, for containment and trvatment of spittages, check on leakages from

US7's, treatment and disposal of sludge rcmoved frcm underground tanks during

deaning, measuros for proteclion of wo*ers' health, audit of all protection /reasures

and monitoring system lmplomented at petrol pumps, shall also apply to the fuel

retailoutlets falling in the citeria specified above.

Monitoing protocol spacifying tha prescribed panmelers and screening values

ennexed with these guidelines (other than the monitaring frequancy), shalla/so be

adopted for thase retail outlets where CPCB guidelines dated 01.01.2020 arc
appticable.

Thesa guidellnes shail bo tevlawd from time to time.
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Anncrq$pl

Protocol for monltoring qurllty of roll rnd groundw*tcr nerr tho premlro of fucl rttlll

outhtr

Samples of groundwutcr bcing used for drinking purpo$os shull be eollccted from at least

thrw diffurutt dircctions with r,eferrnce to the retail outlet. The sampllng point should bc

prcfcrably within 50nr distonee fmnr the undcryround storuge tank locatlon at the rctsil outlet.

The samplcs shsll be analysed for the following parametemi

Table l,

Further, soil sample shall bc collectcd from a borehole within the prcmiscs of the fircl raail

outlet adjaccnt to the Underground Storage Tark (UST) pit. The depth of bore holc should bc

up to lm below the bottom of the storage tank lsvel. Soil samples shall be analysed for ths

fol lowing pararneters:

Table 2.

Sr. No. Parsmcter Screenin g Values(mg/kg)

I Total petroleum hydrocarbons

(rPH)

5000

2. Benzene 5

3. Toluene 30

4. Xylcne 50

5. Mahyl Tertiary Butyl Ethcr r00

6. Total PAH 40

Ground water and soil quality monitoring shall bo conducted by OMCs onoe I ycar througlr E

(P) Act, l9t6 approvcd labs or tabs with nationaUintcrnational accreditation and the rcpofis

arc tro bc submittcd to SPCB. Tb roil monitoring shEll bc dono in first six months whilc

groundwa&r monitoring rhell bc donc in thc next slx monthr.

Sr. No. Pammeter Vrlum$crcenlng
I Total petroleum hydrocarbons

(Cro -Cro't _

0.6mg/L

2. B"TEX i. Bcnzene- 0.01mglL

ii. Toluene- O,lmgfL
iii. Xylene-0.SmgfL

3. Mcthy I Tertiary Butyl Ether l3pgfl

4. Total PAI"I 0.0001m/
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ln c*sc of excdarpc of scrwdng by any psramster! or in case of leakage resulting in

roiUgroundwater contsrnination, thq measurcdstcps as prwrikd in the guidelincs for xtting

up of perol pumps dntcd 07.01.2020 shall bc taken up. Asscssment and rrmediation shall bo

canied out as pcr the guidclines issucd by MoEF&CC and CPCB.
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Annexure-3

Sifi?I lre&q.q ltr"ltrq rfl

!,t l'r lltAl_ P{it- i" tJTlf}l',r i:ilti I Hilr_ gil,a,fti :

,{r.ltrI{rrl r.s(l (l;.1 rr.{1.,1.': }fi.1q1 if {,hl{
i,' ti.. ,t.:.,t1i';.' .,,, 

'qrdh

No u-2901 2/ ESS(CPA) / 2075; 6 / Marclr l)7,2076

Tcr

The Chairrnarr

All the State Pollution Control lloards / Pollution Conlrol Committees

( List Attached)

SUB: MODIFIED DIRECTIONS UNDER SECTION 18(1)(b) OF THE WATER
(PREVENTION & CONTROL OF POLLUI'ION) ACT, 1974 and THE AIR
(PREVENTION & CONTROL OF pOLLU'f rON) AC'r-, 1981 REGARDTNG
HARMONIZATION OF CLASSIFICATION OF INDUSTRIAL SEC'I'OIiS
UNDER RED / ORANGE / GREEN / WHITE CATEGORIES.

WI-IEREAS, uncler section 16 (2)(b) of the lVater (Preventron and Control of

Polluticrn) Act,7974 and uncler"Section 16 (2)(c) c,f thc' Air (Preve.ntion & Control of

Pollution) Act, 1981, one of the Iunctions of thc Ce,ntraJ [)c-rl]ution Control [Joarrj (CPCU),

constituted uncler the Water (Prevention 0nc1 Control of Pollution) Act, 
,l97'-1, 

is to
coordinate activities of the State Pollution Control [Joards (SPCl3s) ;rnci [)ollutjon Control

Committees (PCCs); ancl

WHEREAS, uncler section 16 (2)(c) of tlre Watcr (Prevention anrl Corrtrol of
Pollution) Act, 1.1)71 and uncler Section 16 (2Xd) of the Air (Prevcntion & Control of'

Pollutiorr) Act, 1981, one of the functions of the CPCB is to provirlc tc,chnical assistancc

ancl guidance to SPCBs anci PCCs; ancl

WHEREAS, it was brought to the notice of CPCB, that cliffr.rent SPCBs /l')CCs
wcre fo[lorn,ing ciifferent criteria for ciassi[ication of inr.iustrr.rl scctors urrr.ler

Ilecl/Orange/ Green category and that classrfication \^/as bcing used bv ttrc Sl'jClls/ I'}(-(.s

ior grant ol consents to industrre's ancl for Inventoriz.ation / sunreillancc rrf inclustric.s.

WHEREAS, the issuc regarciing classiiication of inrlustries was dcliberatc.ei upr-rrr

rn the 56u' Conference of Chairmen & Mcrnber Secre.tarics t>f CPCII & Sl']Ctls/ I)CCs helrl

on August 31, 2010 ancl a working group comprisirrg of rcprc'scntatives frorn S['ClJs &

CPCB was constituted to prepare a consolirlateel list of inclu.strial sc.ctor.s falling unLlcr

Red/Orange/Gree'n categor\i to bring uniformitv irr classification of industrial sectors

across the country;

o**1,1*X,,n" gm,l' 
l,"ni,-J;l; :: : lrr*

.:-.;iitl ;ei ,ttI{}f{.l.irr ,,{,ii:; t-*r 3?3fi{,ISi.} .ll:Ji.}:ii7il ;,;.;{-rIt r*. /;],.iiil:i;ri1 :t;iii.l*r,4s
j ;i'-l * r;,;1i ; i111ili'aoa ,a, ,{,1'f,i';:, yi,;.:l:.:.rtr, .,.,.\,.1 r.:i ,.ir r,:. irl
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WHEREAS, lhe report prepare(-l Lry the Working Group was discrrssecl in tlre 57t1,

Conjcrence of Chairmen & Meml'rer Secretaries of CPCB& SPCBs/ PCCs lrcld in Dell.rr on

Septernber 75,2A'11, whereirt some moclifrcations werc. proposeci;

WHEREAS, the final report of the working group rvas prepared, incorporating tl.re

suggestions/observations madc in the 57il, Conference of Chairmen ancl Merlber
Secretaries of CPCB & SPCBsIPCCs and in exercise. of the powers c'lclc.gated to the

Clrairman, CPCB underSection 1B(1Xb)of the Water Act,7974, following dirc.ctions were

issued for compliance to all SPCBs/PCCs to maintain uniformity in categorization t'rf

industries as red, orange and green as per list finalizeci by CPCB, which ic'lcntified ft5

typcs of industrial sectors as'Red',73 industrial sectors as'Orarrge'anr{ ti6 sectors a-q

'Creen':

a). To maintain uniforrnity in categorization of irrclustries unrler [{cci/

Oranl5c/Green category, the SPCBs /PCCs shall adopt the Iist as finalizcci bv CPCB ba,seti

on the recorrlrnendations of that lVorkrng Croup for grarrt of Couserrt, invc.ntorizatiorr <lf

inciustries unc-ler Red, Orangc arrcl Grecn c"rtegorics arrc'l other rc,lated activitic.s

(b) The SPCtss/PCCs shall revise the list o[ Red, Orange arrd Green categolics

of inclustries operating in their jurisdiction based on the criteria spccificd irr the final

report of that Working Croup and submit the sarne to CPCB withirr 90 clav.s in harcl cop'rv

as well as soft copy;

VVHEREAS, later-on, it was observed that the proccss of categorization thus far was

primarily based on the size of the industries and consumption of re.sources arrcl pollution
due to cli-scharge of emissions ancl effluents and its likelv itnpact on hcalth w,;is r1t)t

corrsiclercd as prirnary criteria;

WHEREAS, there have been proposals from the SPCBs / PCC.s ancl irrclustrial

associations for categorizairon of the industrial sectors in a morc pragrn.rtrc rnanncr l'lrc
issuc lvas c-liscussed during the nalional levelconIerenct of thc Environrnent Ministers oI

theStates, lrelci in Nerv Delhiclurrng Aprrl06-07,20']5 anti also clr-rring the CtrrrJercnCt r,ri

tlrc Charrmen ancl Member Secrc'taries of CPCB ancl SPCBs/PCCs hr.ld in Ncvt, Delhi trn

April 08,2015. Accordingly, a 'Working Croup' comprising of the Mcmbcrs f rorn Ccntral

Poliution Control Board and State Pollution Control Boarcis rcprcscntir"rg the States ol
Anclhra Praclesh, Punjab, Tamilnadu, West Bengal, Maclhya Pradesh and Mal.rarashtra,

w,as cortstituted to revisit the criteria of categorization of inclustries and suggest rationale

basecl on pollr-rtion potential for categorizatiou of industnal sectors and .rcloptirrg ir ior
irnplernentation of pollutiorr control plan;

WHEREAS, the Workirrg Group has cleveloped llrc critt'ria r>f cntegorizatiorr crI rrrtlustrial

sectors basecl on the conccpt of PolluHon lndex r,r,hrclr is a funclion oi tlre erni.ssiorrs (air

pollutants), effluerrts (watcrr pollulants), hazardor"rs waste.s g,erreratecl ancl consumplrorr of

rrrsoLuces. For this purpose the references arlr takc.n from ttre lhe Water (l)rcvention anr.l Conlrcrl

J,,5
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of Pollrrtion ) Ce.ss (Amcrrdment) Act,2003, Stanclarcls scl far prescribc.cl fol various pollutanl.s
trncler Environmerrt (Protection) Act ,1986 ancl Doon Vallr'v Notificatiorr, 1989 issr-rccl [',r.

Iv{oEFCC. The Polluhorr Irrdex (PI) of any inclrrsllial sector is a number from 0 to 10() arrcl tl.re

irrcreasing value of PI clerrotes thc increasing degree ilf polluhon load from thc inrlustrial sr.t:t<rr;

\4/HEI{EAS , bascd orr the scries of consultations 'a,ith SPClis, differerrt Covcrnmerrt / Non-

goventment lnstitutions including industries arrcl IVIoEFCC, the follow,inll criteria orr 'l(;rrrgc of
Pollution lrrclex'for the purpg5rJ of catc.gorization of incJustriatl .sect()rs ha.s heen Iinaliz.t:ci:

o Inclush'ial Sectors having Pollution lrrclex scorc of 60 anr-l ahovc, - Rcti categorv

o Inc'lustrial Scctors having Pollutiorr Inr-lex score of 4i to 5c) -Orange clrt('g()rv

o Inclustrial Sectors lraving Polluhon lrrdex score of 21 tr.r.10 -Clr,en cat('gorv

c IrrciustrialSectors having Pollulion Lrclcx sc:rllt'inr'1. & ullt() 2() -WlTite catcll()r\

WHEREAS, basccl on the rc'vised critL'ria, the'Final Ilc.port on lleviseci Catcgoriz.rtit-rn

of lnclustrial Sc-ctors uncler Rcd/Orange/Green/Whitc.'lras bc.c'r1 ei,ol','cc1.'fhe
'Categorization'is basec-l orr the relative pollutron potential of thc. inclustrial sL'ctors anrl

gl'c)upirlg of the irrdustriaI sectors ba.secl on thc'use of raw materials, rnanufacturing

process adopted ancl pollutants likely to be generatccl;

WHEREAS, based on relative ['ollution Index, thc' rrurnber of inrlustries in varior-rs

categories are a.s under :

i. The Red categor\z of inclustrial scctors: 60

ii. 'The Orange category of industrial sectors: 83

iii. The Grecn categoly oi irrclustrial scctors: 63 arrrl

ir,' I'hc Newl1,' introtlucecl White categorr,: j6

WIIEREAS, there shall bc no necessitv of obtaining thc ConsL'nt to C)pcratc" itir Wlritr:

categclrv of irrdustrics and arr intimation to concernecl SI'CB / PCC shall .sufficc;

WHEREAS, thc purpose of categorizatiorr is to ensure that tlre inclustrr.is

establishecl in a manner corlsistent with the environmental objcctirres and to prrrnrpi

inciustrial sectors to aclopt cleaner tcchnologies, ultimate[-y rcsultirrg in genc'ration of no

or mininrum pollutants.

WHEREAS the new categ(xization system shall also facilitatc in self-assc.ssrncrrt

by inclustries;

No\ar, thercfore, in exercise of the powcrs cielegaterl to the Chairrnan, CI'CB unclt'r

Seciion 18(1Xb) of tlie Water (Prevention & Cttrrtrol of Pollution) Act, 1c)7-1 arrcl Scction

18(1Xb) of the Air ( Prevention & Control t'rf Pollution), Act, 19fJ1 tlre carlier Directions

issuetl in June.2072in thc conlext of categorisation ol rrttlustrics as Rccl, C)r.rngc & Crcert

are withclrawr-r with immeclrate effc.ct anrl iollowing'Directions' are'lrerebv issLrccl [or

compliance bv all SPCBs ancl PCCs :

3/5
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1. That the SI'CBs and PCCs shall adopt the Rcvisecl Critcria of catcgorizatictn

of industrial sectors as c{etailed irr table nos. Fl, F'2, F3 ancl F4 ar-rc'l llerrrsecl

Lists of Reci, Orange, Green and White categorie's oi inclustrial scctors,

presented at tablc'tro. G2, G3, C4 ancl C5 respcclivel),, irr the'Firral Iieport'

as attached herer,r,ith irnmedia tely.

2. That all pending applications for consiclcration of 'Consent to Establislr'

and 'Consent to Operatc' and future such applications slrall bc processcd as

per revisecl criteria.

3. That the SPCBs and PCCs will provic'lc the list of industric's iclt'ntificci in

each category existing in the Statc whiclr have been c<>r-rsiciercd frlr grarrt of

con.sents. SPCBs/PCCs r,r,ill iorwarrl tlre Iist of such inciustrics Lrcforc

31 05.2016 and the samc will bc r"rplt-raclcel on tlrc websites oi respectivc

SPCB/ PCC

4. That the'l{evisecl Lr.sts oi Recl, C)rartge, Crccr-t artcl Wlrrtc c;rtr:goTl trt

industrial sectors'shall be usecl by thc SPCIIs anci PCCs Ior Crrrrsent

Managemcnt ancl inventorization of irrclustrres uncler Re'cl, Omngc ,Crcerr

and White categories. Siting of industries shall be orrl1, in conforming arc.rs.

SPCUs / PCCs shall evolve sector specific plans for corrtrol of pollution arrrJ

i ndu stria I su rvc,ill a nce for v eri fv i ng cclm pl ia nce.

5. That the SPCBs and PCCs shall revisc /preparc the invcntorv rri Rcci,

Orange, Green and White categories of industrics operatir-rg irr tlrcir
juriscliction bascd orr the revised criteria spccified in thc I--irral licport c]orl

submit the same to CPCB within 90 da;rs i.e., before 30.05.2016 in h.rrcl copv

as well as .soft cop\/

6. That the listetl crrtegor\r of inciustries or thrtse irlurtrfierl lak:r-orr rrrrrlt:r

diffcrerrt categrlries slrall not bc lirrked to sarrctiorr oI loan /iinancc rir Lrarrk

procccdirrgs.

7. That any f urther adc'lition of any new or left-over inclustrial sector anrl thcir'

categorization which is not listed in the revisecl list of Rccl, Orangc, Grr'en

and White irrduslriaI sectors, .shall be clone at thc. level of corrccrnct'l SI'Ci]

/PCC. follc'rvving revisecl criteria & guidelirrc.s .r.s clc,tailed in the attachctl

document anci no corrcurrence of CPCII shall nornrallv be requiretl It is
further clarificd tlrat while categorizirrg the inclustries, fractional numLrcrs

shall bc rouncled off to nearest irrteger.

-1,'-\
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The SPCBs/PCCs shall acknorvledgc the receipt of dire'ctions ancl submit thc
'Actron Taken Report' in cornpliance u,ith tl-resc elirectrons t<r CPCI] bcforc

1s.04.2016

(Arun

C

eh

att

\lt pCopv to:

1
1. The Chief Secretary of all the States anc'l U'Is

2. The Secretary ,

Ministry of Micro, Small ancl Meciium Entreprcneurs

Udyog Bhawan, Rafi Marg, Ner,r, Delhi - 110 011

3. The Secretary ,

Ministrv of Heavv Industries
Udyog Bhawan, Rafi Marg, New Dc.lhi - 110 011

4. The Secretary,

Ministr,r,of New and Ilenewable Energv

Block-14, CGO Ct>mplex,

l-odhi Roacl,New Delhi-110 003,

5. The Advisor(CP Division)
Mrrristrv o[ Environnrcrrt,]:orests .rnr-1 Cliuratc Change

Iudira Par-yava ran Bharvarr

Jor Bagh Roac1, New Dc.lhr - 110 003

6. All Zonal Officc.s of CPCB

(AB.A r) /'-l .. t,

Membcr Sccrc,tarv

515
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